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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH,

NEW DELHI

Original Application No. 225/2022

IN THE MATTER OF:-

NITIN DHIMAN . . . . . . APPLICANT

VERSUS

STATE OF PUNJAB &OTHERS . . . . . . RESPONDENTS

RESPONSE ON BEHALF OF CENTRAL POLLUTION CONTROL

BOARD -R-12

1. That Hon’ble NGT vide Order dated 14.08.2024 impleaded the Central
Pollution Control Board (hereinafter referred as CPCB) as Respondent no.
12. Thereby, the response is submitted in subsequent paragraphs. The copy
of the order dated 14-08-2024 is annexed herewith as ANNEXURE-1.

2. That at the very outset, the answering Respondent deny all claims,
contentions, allegations and averments against answering respondent CPCB
in the above Original Application (OA) contrary to anything stated or
submitted in this response. Nothing in the OA may be deemed to have been
accepted or admitted by the answering Respondent for want of a specific
denial, save any averment which has been expressly admitted hereinafter.

3 . That, CPCB is a statutory Board constituted under Section 3 of The Water
(Prevention and Control of Pollution) Act, 1974. It performs the functions
under The Water (Prevention and Control of Pollution) Act, 1974, The Air
(Prevention and Control of Pollution) Act, 1981, and The Environment
(Protection) Act, 1986.
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4. That in compliance to the earlier order ofHon'ble NGT in O.A No. 225 of
2022 dated 04.01 .2024 a joint Committee comprising of the representatives
of N40EF&CC, CPCB, PSPCB, and Experts nominated by the Principal
Secretaries, Science, Technology and Environment and Water Resources,
Departments of the Government of Punjab was constituted to carry out
study and examine the aspects of utilization of treated effluent discharged
by CETPs and STPs for irrigation and modalities of connecting the same to
irrigation canals and channels instead of rivers. The observations reported
by the Joint Committee in its report filed before the Hon’ble NGT on
22/04/202.4, are reproduced, as follows:

h. As per analysis results of the scunples collected f'on1 various inrpol-talrt
locations of the Buddha Nalla Il, concentration of various parameters is high
and dilution of Buddha Nalla l1 is required before using it for irrigation.

B. Buddha Nallah falls into river St{tlej at village Waliptn' Kalan of District
Ludhicula and aften\'ards at village Harike Head\\'ork's it confluences with
River Beas. From Harike Headb'orks t\\'o canals naImeIN Rajasthan Feeder
and Sirhind Feeder offlakes and ultinrately water of Buddha Nallah is used
for Irrigation after heavy dilution with \\'ater released from dams as per
demand ofbeneflcicul7 States.

C, During visit to Buddha Nalla Tl, it was observed that upstream to the 40 MLD
CETP outlet into Buddha Nallalr, mainly daiIY waste is discharged into
Buddha Nallah and Bio-remediation of Buddha Nallah can be done
upstream to 40 MLD CETP outlet so as to further improve the Water quality
of Buddha Naliah.

D. During visit, it \\'as obselq?ed that some outlets of domestic waste water of
the city still exist there four which untreated domestic waste water is
discharged into Buddha NaIInIr. Outlets of all three CETPs and outlet of
STP of capacity 225 MLD Jamalprrr falls in thickly populated area and
outlets of 03 STPs of Balloke falls in semi-urban-area \vhich is under rapid
urbanization and no agriculture land is available along the banks of Buddha
Nallalr in these areas.
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That, the following recommendations were given by the aforementioned

Joint Committee in its report:

From tIle analysis reports o.fe.f.Htlenf sanlples collected $'on1 variotls

important locations of Buddha Nallah and looking into the present scenario,

the Joint Committee arrived at the conclusion that water of Buddha Nallah

does not seems to be bt .for Irrigation purposes till water of all outlets falling

into Buddha NaIIah \viII be treated.”

The copy of Joint inspection report dated 22-04-2024 is annexed herewith as

ANNEXURE-2.

5. That, in reference to the Letter No. J-24018/1/2020-NRDC-II dated

15/02/2024 of National River Conservation Directorate (hereinafter referred

as NRCD), CPCB carried out inspection and monitoring of the Buddha

Nallah and River Sutlej on 02.04.2024. Accordingly, CPCB vide its letter

dated 27.05.2024 provided the water quality data of Buddha Nallah and

River Sutlej to the NRCD, Dept. of Water Resource, River Development &

Ganga Rejuvenation, Ministry of JaI Shakti. The major findings of the said

monrtorlng are :

i. The monitored water quality parameters of Buddha Nalla, when

compared with the General Standards for Discharge of Environmental

Pollutants prescribed under Schedule-VI of Environment (Protection)

Rules, 1986, for inland surface water and land irrigation, reveal that the

water quality vt'as found non-complying w.r.t BOD, COD and TSS

Yi;
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pal'anretel's .for tlle inland stIr.face \rclter sTandard and no+1-compl\’ing qr.r.t

BOD and TSS pal'anretel-s for land il'rigatiolr standard.

//. The analysis restlITs of River Srltlej tlpstreanr (U/s) and d03vnstreanr

(D/s) of Btlddha Nalla vere colnpared \\'itIl the Pri Iual) Water Qrlalit\'

Criteria for Outdoor Bathing and it xvas observed that River StIfle j D/s of

Buddha Nalla x\’as .found non-compl\'ing it.r.t. the criteria.

iii. Conrparati\'e analysis of\vatel' quality of Buddha Nalla and river

SutTej at D/s of Buddha Nalla for the \?ear 2022 and 2024 reveals that

concentration of BOD, COD and TSS increased $'oln the year 2022 to

2024

The copy of the water quality data of Buddha Nallah and River Sutlej

is annexed herewith as ANNEXURE-3.

That, it is humbly submitted that the Regional Directorate of CPCB at
Chandigarh carried out the inspection of 04 common effluent treatment plant
(CETPs) located in Ludhiana on April 22- 23, 2024 to verify the
compliance status vide Office Order No RD-CHD / TECH / CETPs / 03
dated April 15,2024. It was observed that out of 04 CETPs monitored, 01

CETP of 500 Kilo Liter per day (KLD) , Plot No. D-260-261, Phase-
VIII, Focal Point, Ludhiana, Punjab is a zero liquid discharge (ZLD)
plant and 03 CETPs namely i) 40 MLD CETP-Near Central Jail,
Ta,jpur Road (Focal Point Module), Ludhiana, Punjab, ii) 50 MLD
CETP Tajpur-Rahon Road Cluster Ludhiana near Central Jail, Tajpur
Road, Ludhiana, Punjab, and iii)15 MLD CETP-Bahadurke Road,
Ludhiana, Punjab were found exceeding the discharge standards.

The copy of the analysis results of 4 CETP is annexed herewith as

ANNEXURE-4. The major findings of the said monitoring conducted by CPCB

tre reproduced belown}={
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A CETP-40 MLD, near Central Jail, Tajpur Road (Focal Point Module),

Ludhiana, Punjab (herein after referred as CETP):

1. Dru'ing the visit on 22.04.2024, the CETP \\'as found operational with the
/lob' rate of 29 MLD. The CETP receives e#luent through dedicated
underground pipeline and the treatment is based on Sequential Batch
ReacTor (SBR) technology. It \\'as informed that the CETP is discharging the
treated eWIIeut into Budha Nallah (which meets River Sutlej) through
underground pipeline from CETP. However, as per the Environmental
Clearance (EC) issued by MoEF&CC to the CETP dated 03.05.2013, "fhe
treated wastewater will be used for irrigation" and it is also mentioned in
the special terms & conditions that, “There shall be no discharge into
Budha Nalla Ir ” .

11. The consent under the Air Act, 1981 is valid up to 29.12.2024 and the
Authorization under the Hazardous and Other Wastes (Management &
Transboundar)' Movement) Rules, 2016 is valid up to 19.12.2024 for the
operation of 40 MLD CETP. However, the consent under the Water Act,
1974 b'as valid till 15.05.2023. The CETP has applied for renewal of
consent to PPCB on 07.09.2023.

111. It was reported that 72 Dyeing and Printing units have obtained
membership from CETP. It was also informed by the CETP operator that an
inlet norm for CETP is not prescribed in the consent.

IV. Grab samples \vere collected b-om the CETP during monitoring. The
analysis result of samples collected from CETP outlet reveals BOD:54 mg/l
(Standard: 30 mg/l), COD:262 mg/l (Standard:250 mg/l), Chloride:2284
mg/l (Standard: 1000 mg/l)) and Sulphide:2.4 mg/L (Standard: 2 mg/l). This
indicates that the notified parameters are not meeting the discharge
standards for CETP. Remaining monitored parameters are within the
prescribed standards.

a-0
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V. Grab sanrple xrel'e also collecTed fi'011r TIle Seqrle}ITial BaTclr ReacTol' (SBR)
tank for MLSS & N4LVSS. TIle anal\sis resrtIT reveals that The concenTration
of NILSS: 4661 Ing/l (Designed range: 5000-7000 Ing/l) and colrce11tl'aTion o.f

MLVSS: 3000 nrg/l (Designed range: 3500-42(10 mg/l) are less tlrcur the
designed range, \vhiclr indicates the poor operation oftlle SBR.

VI . The CETP has installed Online Conti+lrrorls EfHuenf Monitoring System

(OCEIMS) at the Dual outlet of treated efDuent for the paranreTel-s- pH, TSS,
COD, BOD with connectivity to PPCB & C:PCB sen,ers. DIn-ing tIle visit,
the OCEMS \vas found operational and variation in OCEMS reading
colnpal-ed xvith the monitored results \\'as also reported which indicates the
ilnproper \\'Ol-king / validation / calibration of OCEN4S svstelrr.

VII. The CETP has provided sludge storage facility and obtained membership
from M/s Re-sustainability Limited (M/s Ralnk\, Enviro Engineers Limited).
The CETP had disposed 3517.235 MT sludge (as per the log book records)
during the year 2023-24 .

B. CETP -50 MLD, Tajpur-Rahon Road Cluster, Ludhiana, Near Central

Jail, Tajpur Road, Ludhiana, Punjab.

1. DIn-ing the visit on 22.04.2024, the CETP u'as found operational with the
Fort rate of 46 N4LD. The CETP receives effluent through dedicated
underground pipeline and the treatnrent is based on SequenTial Batch
Reactor (SBR) technology. It b'as informed that as per the consent, the
CETP is permitted to discharge the treated eWIIeut into Budha Nallah
(which meets River Sutlej) through tmdergroturd pipeline from CETP.
Ho\\'ever, as per the EC issued bY MoEF&CC to the CETP dated
03.05.2013, "the treated wastewater xviII be used for irrigation'’ and it is
also mentioned in the special terms & conditions that, “There shall be no
discharge into Budha NattaIl ” .

11. The consent under the Air Act, 1981 is valid upto 31.03.2026 for the
operation of 50 N4LD CETP. However, the Authorization under the
Hazardous and Other Wastes (Marragenrent & TransboundaIT Movement)

2016 u7as valid till 04.12.2023 and the consent tlylder the Water Act,Rrlles

R.L. Ch3

N.C.I oF Delhi

Regd. No. 1513
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1 974 was valid till 22,08.2023, The CETP has applied for renewal of
consent and authorization to PPCB on 31 .08.2023.

111. It \ras reported that 110 D\'eing and Printing units have obtained
nrelnbership fronr CETP. It was also informed by the CEITP operator that
inlet norms for CETP are not prescribed in the consent.

IV. Grab samples were collected from the CETP during monitoring. The
analysis result of samples collected from CETP outlet reveals BOD: 128

mg/l (Standard: 30 mg/V, COD: 382 mg/l (Standard: 250 mg/l) and
Chloride: 1713 mg/l (Standard: 1000 mg/l). This indicates that the notiBed
parameters are not meeting the discharge standards for CETP. Remaining
monitored parameters are within the prescribed standards.

V. Grab sample were also collected from the Sequential Batch Reactor (SB11)

tankfor MLSS & MLVSS. The anaIYsis result reveals that the concentration
of MLSS: 300 mg/l (Designed value: 5000 mg/l) and concentration of
MLVSS: 215 mg/l (Designed value: 4000 mg/l) are less than the designed
values, which indicates the poor operation of the SBR.

VI . The CETP has installed Online Continuous EWluent Monitoring System

(OCEMS) at the $naT outlet of treated wastewater for the parameters- pH,
TSS, COD, BOD with connectivity to PPCB & CPCB sewers. During the
visit, the OCEMS b'as found operational and variation in OCEA4S reading
compared with the monitored results was also reported which indicates the
improper working / validation / calibration o/OCEMS system.

VII . During the visit , it was observed that the CETP has provided sludge storage
facility and obtained membership from M/s Re-sustainability Limited (M/s
Ranlky Enviro Engineers Limited) for disposal of sludge. The CETP had
disposed 1597.20 MF sludge during the year 2023-24 through TSDF and
further, as per log book records, about 173 MT was stored in the premises.

BY_e
R.L. Chau
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C. CETP -]5 MLD CETP-Bahadurke Road, Ludhiana, Punjab.

1. Dru'ing TIle visit on 22.04,2024. tlle CETP vas fOIl+ld operational \vith
the .Ho\\’ rate of 11.26 MLD. Tlle CEITP I'eceives efHttent tTlrotlgh
dedicated undergrorltld pipeline and the freatnlent is based on

Sequential Batch Reactor (SBR) technology. It x\’as infornled that tIle
CEITP is discharging the treated efHrle lrt into Btldha Nallah (\vhiclr
lneets River Stlflej) Through undergrotnld pipeline from the C:ETP.
However, as per EC issued bv MoE:F&CC on 08.12.2014, the CFITP

is required to establish a Zero Liquid Discharge system.

11. The consent under the Air Act, 1981 is valid upto 31.03.2025 for the
operation of 15 MLD CEITP. Ho\ve\Per, the consent under the Water
Act, 1974 \\'as valid till 04.01.2023 and the Authorization under the
Hazardous and Other Wastes (Managenrent & Transbormdar)'
Movement) Rules, 2016 x\'as valid till 04.10.2022 for which the CETP
has applied for rene\val to PPCB.

111. It b'as reported that 36 Dyeing/PrintingAvashing units have obtained
membership from CETP and connected to the CETP at the time of
visit. It \\7as also in.formed by the CETP operator that inlet norms fOI

CFITP are not prescribed in the consent.

IV. Grab samples \vere collected j'on1 the CETP during monitoring. The
analysis results of sample collected from CETP outlet reveals that
BOD: 243 mg/l (Standard: 30 mg/l), COD: 587 mg/l (Standard: 250
mg/l), Chloride: 1904 mg/l (Standard: 1000 mg/l) and Sulphide: 16

lng/l (Standard: 2 mg/l) exceeds the notifIed ef/luent discharge
standards for CETP. Remaining monitored parameters are within the
prescribed standards.

V. Grab samples were collected from the Sequential Batch Reactor
(SBIt) tank for MLSS & MLVSS. The sample analysis results reveals
tllaT the concentration of MLSS: 2639 mg/l (Designed value: 4840
Ing/l) and concentration MLVSS: 1179 mg/l (Designed value: 3872

Fr%
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nrg/l) are less than the designed values, \vhich indicates the pool
operation of the SBR.

VI . TIle CETP has installed Online Continuor{s E:fHuent Monitoring
S\’stem (OCEMS) at fIle final otltlet of treated effltlent fbI- the
parameters- pH, TSS, COD, BOD with connectivity to PPCB & CPCB
sewers. During the visit, the OCEMS \\'as 'found operational and
variation in OCEMS reading coInpared \vith the monitored results
\\'as also reported xvhich indicates the improper working / validation /
calibration o/OCEMS s\'steIn.

VII. During the visit, it \\'as obsen'ed that the CETP has provided sludge
storage facility and obtained membership from M/s Re-sustainability
Limited (M/s Ramky Enviro Engineers Limited) for disposal of sludge.
The CETP had disposed 602.685 MF sludge during the period of
02.04.2023 to 31.03.2024, through TSDF.

The overall compliance status of the three CETPs are tabulated below:

Sr. No. 1 1 2 1 3

Location of CETP CETP 40 MLD
(Focal
point Module)
Tajpur Road, Near
Central Jail,
Ludhiana (Punjab)

tIfF
1 50

MLD Tajpur
Road, Near Central
I Jail, Ludhiana
Punjab.

mc
15

MLD,
Bahadur Ke
I Road, District
ILudhiana

(Punjab).
Textile &
Knitwear

Dyeing units
Industrial

Zone
Bahadur Ke

Road,
Ludhiana

Industrial Area Dyeing Industrial
area Focal Point

(Phase 1 to
Phase 8)

e

Tajpur Road
Ludhiana

r 1 ys

R.L. Chaudt\ar,'
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CETP chelnical

followed by
biological (SBR)I
process SBR

chenr ical

followed by
biological (SBR)

process

chenr ical

followed bY

biojogjcal
(SBR)

process
15 MLDDesigned capacity 40 MLD

Operational

50 MLD

a

during inspection
t

OCEMS Installed Yes Yes

No

Yes

No
a

Consent/Authorization No

Non-

compliance
(w.r.t BOD,

COD and

Chloride.

sulphide
parameter)

and discharge
condition of
N4oEF&CC

Buddha
Nallah

Non-

compliance
(w,r.t BOD,
COD and

chloride

parameters)
and discharge
condition of
MoEF&CC

Non-

compliance
(w.r.t BOD,

COD,
Chloride

and Sulphide)
and discharge
condition of
MoEF&CC

Compliance Status

Final discharge
Buddha
Nallah

Buddha
Nallah

7 That, it is humbly submitted that CPCB, in exercise of powers
conferred under section 18 ( 1 ) (b) of the Water (Prevention &
Control of Pollution) Act, 1974 and Air (Prevention and control
of pollution) Act, 1981, issued following directions dated
12/08/2024 to Punjab Pollution Control Board (PPCB) to take
appropriate action including imposing environmental
compensation and to ensure that CETPs are operated ensuring:

i. Operation/augmentation of the treatment system,

appropriately, so as to meet the prescribed discharge
standards and to comply with the disposal condition
nrentioned in the Environmental clearance bY MoEF
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R.L. Chaudhary
N.(,.T. of Delhi

Regd. No. 1513

a

&CC dated 03.05.2013 and 08. 12.2014 in the aforesaid
40 \4LD,50 MLD and IS MLD CETPs. Further, to stop
discharging treated e.fpuent into Buddha Nallah.fron1 the
50 MLD CETP,40 N4LD CETP and IS MLD C:ETP.

11. With valid consent under the Water Act, 1974 /
Authorization under the Hazardous and other \tastes
(Managetrrent & Transboundary Movement) Rules, 2016
from PPCB and comply with all the conditions mentioned
thereof.

iii. Undertaking regular calibration, maintenance and
validation of the OCEMS anaiysers as per- standard
operating procedures/recommendations of the suppliers,
so as to ensure generation of continuous & reliable data.

PPCB was also directed by CPCB :

a. To prescribe disposal condition to respective CETPs in accordance
with the Environmental clearance by MoEF&CC dated 03.05,2013
and 08.12.2014.

b. To prescribe the inlet standard for CETP in accordance to the CETP
not Wcation dated 01.01 .2016.

C. To regularly undertake vert$cation of member industries of the CETP
for ensuring proper operation of PETP/ETP by individual member
industt]?.

The direction, dated 12-08-2024, issued by CPCB to PPCB U/s 18 (1) (b) of the
Water (Prevention & Control of Pollution) Act, 1974 and Air (Prevention and
control of pollution) Act, 1981 is annexed herewith as ANNEXURE-5.4.

11
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8. That, the receipt of the direction issued by CPGB on 12/08/2024 was
acknowledged by PPCB vide letter No. 22575 dated 09/09/2024. CPCB has

sent a follow-up email dated 08/11/2024 to PPCB. However, the Action
Taken report on CPCB’s directions is awaited from PPCB. The copy of
letter dated 09-09-2024 wherein the acknowledgment of direction of CPCB

is made is annexed herewith as ANNEXURE-6. The copy of follow up
letter dated 08-11-2024 issued by CPCB is annexed herewith as
ANNEXURE-7.

9. That, as informed by PPCB, it is humbly submitted that there are total 331
operatIonal dyeing units in District Ludhiana, out of which 108 units are
connected to 50 N4LD CETP, 62 units connected to 40 MLD CETP, 34 units
are connected to 1 5 MLD CETP, 12 units have adopted ZLD technology, 72
units are discharging their treated effluent onto land for plantation and 43
units are discharging their treated water into sewer line of Municipal
Corporation Ludhiana. 204 dyeing units of Ludhiana are connected to 03

CETPs and remaining 127 dyeing units have installed their captive ETPs.
Out of these 127 dyeing units, 72 units are discharging their treated effluent
onto land for plantation and are not located in the catchment area of Buddha
Nallah. 43 dyeing units having total discharge of 23.56 KLD and located
within the Municipal Limits of Ludhiana city are discarding their treated
effluent into sewer line of Municipal Corporation, Ludhiana. Total discharge
of 331 dyeing units is 135.117 KLD and only 23.56 KLD (17%) is required
to be segregated from domestic effluent ofLudhiana City.

10. The answering respondent No.12 craves leave of this Hon’ble Tribunal for
filing additional reply / response, if required, in future.

11. That, in light of the above submission, it is respectfully submitted that this
Answering respondent i.e. CPCB, shall abide by any order(s) or direction(s)
passed by this Hon’ble tribunal in the instant OA and render justice.

(Ka hadh 6ngh)
Scientist 'E’

Central Pollution Control Board

5.

6.
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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH,

NEW DELHI

Original Application No. 225/2022

IN THE MATTER OF:-

NITIN DHIMAN

VERSUS

STATE OF PUNJAB &OTHERS

AFFIDAVIT

. . . . . . APPLICANT

. . . . . .RESPONDENTS

I, Kamlesh Singh, working as Scientist 'E’ in Central Pollution Control

Board, Parivesh Bhawan, East Arjun Nagar, Delhi, the Respondent No. 12, in

the above matter, do hereby solemnly affirm, declare on oath and state as

under :-

1. That I, the deponent herein is the authorized representative to represent the

Respondent CPCB in the present case, and as such, 1 am well conversant

with the facts and circumstances of the present case on the basis of the

information derived from the official records, and hence, I am competent to

verify, sign and swear this affidavit on behalf of the Respondent CPCB.

2. That the accompanying response may be read part and parcel of the present

affidavit.

3. That the accompanying response has been drafted and filed under my

ions and authority the contents thereof are true and correct on thestruc1

gg}=
R.L. ChaI
N.C.T. of Delh

t
Regd. No. 1513
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basis of the records maintained during ordinary course of business of CPCB

and available records and documents and the contents of the sanre are read

over and explained to me and are not repeated herein for the sake of brevity.

DEPONENT

VERIFICATION

V„ifi,d ,t D,lhi ,„ thi, d,y ,f2 & NOV 2024024 th,t th, ,,„t,nts of the

above affidavit and response are correct and true on the basis of the record of

the cases as mentioned in the day to day affairs of the CPCB. Nothing has

been concealed therefrom or mis-stated.

bONENT
Kpmlesh Singh

d• / ScIentIst 'E
Whl nqlWT naDIul =iN

Central Pollution Control Board
vIqwl,mVdaHqTjqftqfq+qmy TltH VT6ft

Wo Env. Forest & Climate Change, Govt. of India

qftiVT qm, Igf a$ VIV. fl?tit–110032
PaHvesh Bhawan, East Arjun Hagar, Delhi-110032

ATIES TED

Egjaii#
26 NOV 2024
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, NEW DELHI 

(PRINCIPAL BENCH) 

Original Application No. 225 of 2022 

with 

1A No. 596/2023 and LA No.815 of 2023 

In the matter of 

Nitin Dhiman 

..... Applicant 

V/s 

State of Punjab and Others 

....... Respondent 

Report of the Joint Committee in compliance of order dated 04.01.2024. 

RESPECTFULLY SHOWETH 

1) That the subject cited case is pending for adjudication before the Hon'ble 

National Green Tribunal. The Hon'ble National Green Tribunal was pleased to 

pass an order dated 04.01.2024 thereby constituting a joint committee 

comprising of the representatives of MOEF&CC, CPCB, PSPCB, and Experts 

nominated by the Principal Secretaries, Science, Technology and Environment 

and Water Resources, Departments of the Government of Punjab to carry out 

study examine the aspects of utilization of treated effluent discharged by CETPs 

and STPS for irrigation and modalities of connecting the same to irrigation 

canals and channels instead of rivers. The committee was asked to submit 

report by 31,01.2024. The relevant extract of paragraph 17 of the order dated 

04.01.2024, in this regard is reproduced below for kind perusal and reference.
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17. "In these facts and circumstances of the case, W& consider it 

appropriate to constitute 2 committee comprising of the 

representatives of MOEF&CC, CPCB, pspcB, and Experts 

nominated by the Principal Secretaries, Science, Technology 

and Environment and Water Resources, Departments of the 

Government of Punjab to carry out study examine the aspects 

of utilization of treated effluent discharged by CETPs and 

STPS for irrigation and modalities of connecting the same to 

irrigation canals and channels instead of rivers. The 

committee may co-opt any expert, constitute any sub- 

committee, undertake such visits and join/hear affected 

persons/NGOs as considered necessary and shall make its 

recommendations on or before 31.01.2024. The PSPCB shall 

be the nodal agency for coordination and compliance and 

shall bear all the expenses incurred by the Joint Committee 

in respect of the above said study." 

2) That it is relevant to mention here that vide the said order dated 04.01.2024, 

the Hon'ble Tribunal was pleased to direct the Punjab Pollution Control Board 

to take samples from Buddha Nallah at different locations in District Ludhiana 

and get the same analyzed for sewage and industrial effluent parameters. In 

this regard, the relevant extract of paragraph 18 of the order dated 04.01.2024 

is reproduced below for kind perusal and reference. 

18. As per report submitted by the PSPCB, all CETPs are 

discharging their treated effluent into Buddha Nallah leading 

to River Sutlej. The PSPCB is directed to take samples from 

Buddha Nallah at different locations in the district Ludhiana 

and get the same analyzed for quality with respect to all 

parameters prescribed for treatment of sewage/industrial 

effluents and file its report regarding the same one week 

before the date of hearing fixed hereinafter. 

3) That in compliance to order dated 04.01.2024, a Joint Committee of 

representatives of Ministry of Environment, Forest and Climate Change, Central
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pollution Control Board, Punjab Pollution Control Board, Department of Water 

Resources and two experts from Punjab Agricultural University was constituted 

in consultation with the Government of Punjab, Department of Science, 

Technology and Environment. A meeting of the members of the said Joint 

Committee was convened by the Environmental Engineer, Punjab Pollution 

Control Board, Regional Office-3, Ludhiana on 24.1.2024 in the committee room 

of the Punjab Pollution Control Board, Head Office at Patiala vide letter no. 

R.O/LDH-1/153-158 dated 23.1.2024. A copy of letter dated 23.1.2024 is 

enclosed herewith as Annexure-A. 

4) That the meeting of the members of the Joint Committee was held on 

24.1.2024 through hybrid mode and the matter was deliberated in detail. All 

the members of the Joint Committee decided to approach the Hon'ble National 

Green Tribunal for grant of four-month time to prepare the report. The minutes 

of the meeting held on 24.01.2024 are enclosed herewith as Annexure-B. 

5) That the case was further listed for hearing on 01.02.2024 and the Hon’ble 

Tribunal while granting time has directed the Joint Committee to expedite the 

process for filing of report in terms of order dated 04.01.2024 once the sample 

analysis report is collected. 

6) Thatitis pertinent to mention here that the applicant has filed LA. No. 76/2024 

seeking modification of order dated 04.01.2024 passed by the Hon'ble Tribunal 

in the present case to the limited extent that the applicant be associated with 

the committee constituted by this Tribunal. The application was disposed of 

vide order dated 19.02.2024 with the observation that no modification of order 

dated 04.01.2024 is called for. The applicant may submit his suggestions to the 

Joint Committee and the Joint Committee may associate the applicant, if 

considered appropriate by it. The Joint Committee however did not consider 

necessary to associate the applicant. 

7) That the experts from the Department of Agriculture and Farmers Welfare, 

Punjab and the Department of Soil and Water Conservation, Punjab were made 

members of the Joint Committee. 2" meeting of the members of the said Joint 

Committee was convened by the Environmental Engineer, Punjab Pollution
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Ludhiana on 18.03.2024 at the Conference 

Chief Office at Ludhiana vide letter 

tter dated 13.03.2024 is enclosed 

Control Board, Regional Office-3, 

Hall of the Punjab Pollution Control Board, 

no. 531-37 dated 13.03.2024. A copy of lef 

herewith as Annexure-C. 

8) That the physical meeting of the members of the Joint Committee was held on 

18.03.2024, wherein the following mermbers participated 

a) Dr. D.M Selvan, Additional Director, MOEF{&CC ) | 

b) Er. Paramjeet Singh (Special Invitee), Senior Environmenta 

Engineer, Punjab Pollution Control Board. ) ’ 

¢) Er. Aashutosh Kumar, Superintendent Engineer, Department o 

Water Resources, Punjab _ 

d) Sh. Jagdish Meena, Scientist-D, Central Pollution Control Board 

e) Dr. Dhanwinder Singh, HOD, Department of Soil Science, Punjab 

Agriculture University, Ludhiana. 

f) Sh. Rakesh Sharda, Principal Scientist, Punjab Agriculture 

University, Ludhiana. 

g) Er. Gurmit Singh, Environmental Engineer, Punjab Pollution Control 

Board. 

h) Sh. Jaswinder Singh, Agriculture, Department of Agriculture and 

Farmers Welfare, Ludhiana. 

i) Sh. Harwinder Singh, Sub Divisional Soil Conservation Officer, 

Department of Soil and Water Conservation, Ludhiana. 

9) That the Environmental Engineer, Punjab Pollution Control Board has apprised 

the Joint Committee members about the analysis results of the samples 

collected from various locations of the Buddha Nallah as well as analysis results 

of last six months of all CETPs and STPs. To verify the physical condition at 

site, the Joint Committee also visited the Buddha Nallah from its start point 

near village Koom kalan, District Ludhiana upto the end of the Municipal Limits 

of Ludhiana. Observations of the Joint Committee are summarized herein 

below: 

A)  As per analysis results of the samples collected from various 

important locations of the Buddha Nallah, concentration of 

various parameters is high and dilution of Buddha Nallah is 

required before using it for irrigation. 

B) Buddha Nallah falls into river Sutlej at village Walipur Kalan 

of District Ludhiana and afterwards at village Harike
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Headwork's it confluences with River Beas. From Harike 

Headworks two canals namely Rajasthan Feeder and Sirhind 

Feeder offtakes and ultimately water of Buddha Nallah is 

used for Irrigation after heavy dilution with water released 

from dams as per demand of beneficlary States. 

C) During visit to Buddha Nallah, it was observed that upstream 

to the 40 MLD CETP outlet into Buddha Nallah, mainly dairy 

waste is discharged into Buddha Nallah and Bio-remediation 

of Buddha Nallah can be done upstream to 40 MLD CETP 

outlet so as to further improve the Water quality of Buddha 

Nallah. 

D) During visit, it was observed that some outlets of domestic 

waste water of the city still exist there from which untreated 

domestic waste water is discharged into Buddha Nallah. 

E) Outlets of all three CETPs and outlet of STP of capacity 225 

MLD Jamalpur falls in thickly populated area and outlets of 

03 STPs of Balloke falls in semi-urban-area which is under 

rapid urbanization and no agriculture land is available along 

the banks of Buddha Nallah in these areas. 

The minutes of the meeting held on 24.01.2024 is enclosed herewith 

as Annexure-D. Analysis results of the water samples collected from various 

Jocations of the Buddha Nallah by Punjab Pollution Control Board are enclosed 

herewith as Annexure-E. 

j(" 10) That in view of the analysis result of water samples collected from various 

locations of the Buddha Nallah by Punjab Pollution Control Board and also 

considering the other factors which have been recorded in the minutes of the 

second meeting of Joint Committee held on 18.03.2024, the Joint Committee 

members give the following recommendations: 

“From the analysis reports of effluent samples collected from 

various important locations of Buddha Nallah and looking into 

the present scenario, the Joint Committee arrived at the 

conclusion that water of Buddha Nallah does not seems to
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be fit for Irrigation purposes till water of all outlets falling into 

Buddha Nallah will be treated.” 

11) That the joint committee hereby submit the report in compliance to order dated 

04.01.2024 for consideration and appropriate orders of the Hon'ble National 

Green Tribunal, 

Dr.D.M Selvan, Additidnal Director, 
MOEF&CC 

i Sh. Jagdish M&ena, Scientist-D, 
Central Pollution Control Board 

= 
Sh. Rakesh da, Principal 
Scientist, Punjab Agriculture 

University, Ludhiana 

WJ“‘ 1 . 

Sh. Jaswinder Singh, Agriculture, 

Department of Agriculture and 

Farmers Welfare, Ludhiana 

Er. Aashutosh Eumar, Superintendent 
Engineer, Department of Water 

Resources, Punjab 

Dr. Dhanwinder Singh, HOD, 
Department of Soil Science, Punjab 
Agriculture University, Ludhiana 

fikw 
Er. Gurmit Singh, Environmental 

Engineer, Punjab Pollution Control 
Board. 

§ 

et inder Singh, Sub Divisional 
Soil Conservation Officer, Department 

of Soil and Water Conservation, 
Ludhiana.
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?Punjab Pollution Control Board 
R Regional Office-1 
E-648-13, 31 Iloor, Phase-5, Focal Point, Ludhiana 

Tel. 0161-4678789 

No. Tno / R.O/LDH-1/)523-|S§ Through Email Only 

1. Dr. K.M.Selvan , 

Addl. Director, Scientist E 

Ministry of Environment Forests (Central), 

Northern Regional Office, Bays No. 24-25, 

Sector-31 A, Chandigarh. 

Mob No. 8610032753 
2. Sh. Jagdish Meena, Scientist D. 

Central Pollution Control Board, 

Regional Dircctorate, 
BSNL Telephone Exchange, 2nd Floor, 

Sector-49, Chandigarh. 

Mob No. 9653057789 

3. Dr. Dhanwinder Singh, 

Date>? )Y 

E-mail- km selvan@ go? n 

E-mail- gurnamsingh.cpeb@nic.in 

Head of Department, Department of Soil Science, 

Punjab Agricultural University, 

Ludhiana. 

Mob No. 9988246643 

4. Dr. Rakesh Sharda, 

Principal Scientist, Depart 

Punjab Agricultural University, 

Ludhiana. 

Mob No. 9855545189 

. Sh. Ashutosh Kumar, o 

Superintending Engineer, 

Department of Water Resources, 

Ludhiana. 

Mob No. 9814814121 

6. Sh. Gurmeet Singh, 

Environmental Engineer, 

Regional Office-3, PPCB, 

Ludhiana. 

Mob No. 9878942034 

Sub:- Compl 

Ref:- Hon'ble NGT Order dated 4.1.2024. 

The Hon'ble NGT in the subject cited matt 

the operative part is reproduced as under:- 

ment of Soil & Water Engineering, 

225/2022 titled as Nitin Dhiman Applicant v/s State of Punjab an 

E-mail- dhanwinder@pau.edu 

E-mail- Rakesh.sharda@icar.gov.in 

E-mail- xensidhwancanaldgmail.com 

E-mail- ppebro3@yahoo.com 

liance of the order dated 4.1.2024 passed by the Hon'ble NGT in O.A. mo. 

d Others. 

er has passed the order dated 4.1.2024 and 

g
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aly girr 

17. In these facts and ci) 

Hh“e _fl 

circumstance. 
Sl A 

S of the case, . COmprising of the representati "Nated by the Principal - Water Resoure, 

e 
@ consider it appropriate to constitute @ 

of MOEF&CC, CPCB, pSpCD, and Experts 
Secreta cretanies, Se Science, Technology and Environment and 

s, Departments of the Gouy 
the aspects o erment of Punjals to carry out stucly examine isati 

PS for irrigation 
sation of treated efflyen discharged by CETPs and S 

s of con 
Hvers, The mmmifl ':::,":Z D’,”‘:“;’nmr 0 irrigation canals ane channels instead of 

such uisits and jnm/hm; affected e 
make its recommendations cled persons/NGOs as considered necessary and shall 

agency for coorination ang on or before 31.01.2024. The PSPCH shall be the nodal 

Jolt Commities v compliance and shall bear all the expenses incurred by the 

pect of the above said study. 

A commits " 
T tee comprising above said members has heen constituted and a meeting has 

xed for 24.01,2024 at 04,00 pm at Committee Room, Head Office, Punjab Pollution 

Conts 
Tol Board, Vatavaran Bhawan, Nabha Road, Patlala. 

er W 
Uis therefore requested (o make it convenicnt 1o attend the said meeting take furth 

necessary action in the matter. { 

oA 
m..,g‘....,/za“z,,x.,." 

Endst. no. [SQ - 163 
dated 32| 9Y 

A copy of above is forwarded to the following for information. please. 

The Chairman of the Board, Punjab Pollution Control Board, Patiala. 

The Member Secretary, Punjab Pollution Control Board, Patiala. 

The Chief Environmental Engineer, Punjab Pollution Control Board, Ludhiana. 

Punjab Pollution Control Board, Zonal Office-1. 

g + 
R 

dated 373 \5‘1 

H
o
w
 

R 
o=
 

The Senior Environmental Engineer, 

Ludhiana. 

Endst. no. | (2 

A copy of above is forwarded to the Environmental Engineer, Regional Office-3, Ludhiana 

duct and overall coordination with the committee members being the &o{fi}aofiker. 

\al | 
avirdhriental Engineer 

dated 33| -Y 

for con 

Endst. no. | £ 

o the Computer Section, Punjab Pollution Control, Board, 

Q'Envho}m%;%gineer 

Endst. no. (€ 
dated 97|+ QY 

A copy of above is forwarded to the Care Taker, Punjab Pollution Control Board, Head 

A copy of above is forwarded t 

Ppatiala to generate the link for the above said meeting. 

Office Patiala to make necessary arrangements for convening the meeting through hybrid mood. 

Lz, 
Environmental Engineer 

T
 

E
E
—
—
—
—
—
—
 

[ 
g 
1
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Arresame — B 

e Urre ygwe daey dgw 3~ LiFE 
Ny 

PUNJAB POLLUTION CONTROL, BOARD 

Dated... 21212 4. 

1 Dr. K.M Selvan, 
Addl. Director, Scientist E, 
Ministry of Environment Forest (Central), 
Northern Regional Office, Bays No. 24-25, 
Sector-31 A, Chandigarh 

Sh. Jagdish Meena, Scientist D, 
Central Pollution Control Board, 
Regional Directorate, 
BSNL Telephone Exchange, 27 Floor, 
Sector-49, Chandigarh. 

3. Dr. Dhanwinder Singh, 
Head of Department, Department of Soil Science, 
Punjab Agricultural University, 
Luchiana 

4. Dr. Rakesh Sharda, 
Principal Scientist, Department of Soil & Water Engineering, 
Punjab Agricultural University, 
Ludhiana 

5. Sh. Ashutosh Kumar, 

Superintending Engineer, 

Water Resources Department, 

Ludhiana 

Sub: Minutes of 1%t meeting of Joint Committee Constituted in 
compliance of order dated 04.01.2024 passed in 0.A. No. 
225/2022 titled as “Nitin Dhiman & Anr. V/s State of Punjab 
& Ors.” held on 24.01.2024 (through hybrid mode). 

In regard to above, enclosed please find herewith minutes of |st 
meeting of Joint Committee Constituted in compliance of order dated 
04.01.2024 passed by Hon'ble NGT in 0.A. No. 225/2022 held on, 24.01.2024 
at Head Office, Patiala of the Board for your kind information and further 
necessary action in the matter, please. 

DA/As above, 
5 

“leas q:] ol I Qubly 

Environmental Engineer 
R.0-3, (Nodal Officer)
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rrl::e; :fdl“ Meeting of Joint Committee Constituted In compliance of ated 04.01,2024 passed in 0.A. No. 225/2022 titled as “Nitin Dhiman & Anr, V/s State of py \ ab & Ors." h 01, 

et 
nj eld on 24.01.2024 (through 

he tollow RAWCTE present 

LISUOf participants is attached herewith as Annexure-1 

AU the outsel Ey, Qurmit Singh, Environmental Engineer, Punjab 
Pollution Control Board, welcomed all the members of Joint Committee 

Thereafter, he apprised all committee members about orders dated 
04.01.2024 passed by the Honble NOT in 0.A No. 225/2022 titled as Nitin Dhiman & Ors. Vs State of Punjab & Ors and mandate of the joint commitzee constituted in compliance to the said orders of the Hon'ble NGT. Operative part 
of the arders passed by the Hon'ble NGT is as under: 

17 In these facts and circumstances of the case, we consider it 
appropriate to Cconstitute a committee comprising of the 
representatives of MOEF&CC, CPCB, PSPCB, and Experts nominated 
by the Principal Secretaries, Science, Technology and Environment 
and Water Resources, Departments of the Government of Punjab to 
carry out study examine the aspects of utilization of treated effluent 
discharged by CETPs and STPS for irrigation and modalities of 

connecting the same to imigation canals and channels instead of 
nvers. The committee may co-opt any expert, constitute any sub- 

committee, undertake such visits and join/hear affected 
persons/NGOs as considered necessary and shall make its 

recommendations on or before 31.01.2024. The PSPCB shall be the 

nodal agency for coordination and compliance and shall bear all the jt" 

expenses incurred by the Joint Committee in respect of the above 

said study. 

He further apprised to the committee that the Hon'ble NGT has 

given a time period to file the report of joint committee by 31st January, 2024 

and next date of hearing is fixed on 01.02.2024. He further requested the 

Superintendent Engineer, Department of Water Resources to brief about the 

propused project of their department regarding utilization of water of Buddha 

Darya for irrigation purposes. # 
Sh. Ashutosh Kumar, Superintendent Engineer, Water Resources 

Department, Punjab bricfed about the project that their department has 

prepured i scheme worth Rs, 48,0 Crore for revival of lower Buddha Nallah so 

a5 10 utilize the water flowing in it for irrigation purposes. He further nformed 

thit upper Buddha Nallsh flows directly into River Sutlej, however, lower 

Buddha Nallah flows about 33 Km parallel to River Sutlej. The lower Buddha 

Nallah currently acting as drainage channel and carries the low of catchment 

area of adjoining villages during the flood season. It is proposed that on 

completion of this project, the treated water which will be diverted in the lower 

[OTSRER . T TN ST \ P 

By 
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Arvnescune -8 
the VIOV, As the full supply level of Lower Buddha Nallah is lower than the 
NSL henee irrigation facilities will be provided by lifting water by use of hift 

PUMPS Therefore, afier completion of this proposed project, this lower Buddha Nallah act as drain for « atrying rainy water and as canal for providing water for 
"THRALION purposes by lifting the water from it. 

Member Secretary, * 9613 inquired that whether after revival of 
Lower Budidha Nallah, whether the remaining portion of upper Buddha Nallah 
will become dry or not 

SE, WRD informed that the Lower Buddha Nallah will be restored 
CApAcity of 200 cusecs. It will cater the irrigation facilities © about 12000 

acres CCA by liting the water from it as per demand for irrigation and rest of 
water will discharge into the Jassowal drain. Any water above 200cs will flow in 
the remaming portion of upper Buddha Nallah. 

1o 

Dr. Rakesh Sharda, Principal Scientist, PAU added that there may 

be some metal in the water flowing into Buddha Nallah and this may lead to 
contamination in the soil and if the water does not meet with the parameter 
prescribed for irrigation purpose then in that case the water will not be fit for 

irrigation and can affects the crops,' 

Dr. Dhanwinder Singh, HOD, Department of Soil, PAU endorsed 

the statement of Dr. Rakesh Sharda and added that water will not be fit for 

irrigation, if it contains metals and parameter EC & RSC beyond the prescribed 

limits for irrigation purposes. He further asked that it should also be ensured 

that the whole water flowing irto Buddha Nallah should be treated and no 

untreated effluent is discharged into Buddha Nallah. }\"- 

SE, WRD informed that at present, water flowing in Upper Buddha 

Nallah after out falling in river Sutlej is reaching Harike Head Work, where it 

mixes with fresh water of River Beas and gets diluted and thereafter it is being 

used for irrigation purposes in the state of Punjab & Rajasthan through 

Rajasthan Feeder and Ferozepur Feeder canals. Qr 

On enquiry SEE, PPCB informed that there are 03 CETPS and 06 

STPs installed in Ludhiana for treatment of industrial effluent and domestic 

effluent respectively, which are achieving more or less the prescribed parameter 

and hence treated waste water can be used for irrigation purposes. However, 

there arc some untapped points of domestic effluent in Ludhiana through 
which untreated domestic effluent is still discharged into Buddha Nallah. He 
further suggested that to deliberate the matter, the committee should take 

assistance of department of Soil & Water Conservation, Punjab. 

Chief Environmental Engineer, PPCB, Ludhiana enquired about 
the demiand period of walter for irrigation. 

SE, WRD informed that Water requiremer nt is mainly during Kharif 
season for puddy crop and only 10 4-5 intermittent watering is re quired during 
Rabbi Sei on 

Dr. Rakesh Sharda added that instead of spending | arge amount of 
Rs. 48.0 crore on the proposed project of w ater resources dC])&\ riment, 

%
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::::::lnzl.l:\‘\ I:“’"' &:‘l::‘W.::‘IIi.m\ n.f treated waler u[l(j'ETl'u and STPs should be found 

O e e it ujllnul that he had visited Iseacl in ?w and obscrved 

R e — e fl well-maintained system rur- utilization of treated 

Sl ml‘m; \ nnd in case, metals are detected in the treated cffiuent, 

i natically shut downs, He also suggested that treated water of 

IV STPS Should be used for irrigation purposes. 

Sh- Jagdish Mcena, Scientist D, CPCB suggested that possibility 

should be explored that treated water of CETPs should be reused by the 

member industries. He further added that there are so many parameters fixed 

for use of water for irrigation of crops and utilization of water for irrigation is 

not possible, hence, STP water can only be used for irrigation purposes also 

treated waler from STPs can be used for non-portable purposes such as bus 

cleaning and railwvay cleaning, flushing through dual plumbing system, 

horticulture and irrigation. 

Dr. Rakesh Sharda added that in case of mixed land area there are 

possibilities of availabilities of various pollutants in the water and hence 

cannot be used for irrigation purposes. 

Dr, Dhanwinder Singh suggested that possibility for multiple uses 

of Buddha Nallah water should be explored. 

Dr. K.M Selvan asked that filed visit is required to be carried out to 

check the actual on-site situation. He further suggested that in order to reach 

any conclusion in the matter, we must also study the analysis results of 

Buddha Nallah water/ CETP treated effluent/ STPs treated waste water 

samples collected in the past an expert from the department of Soil & Water q " 

Conservation, Punjab, and Agriculture department may also be made member 

of joint committee to explore the possibility for utilization of water of Buddha 

Nallah 

In the last, Member Secretary, PPCB endorsed the suggestion of 

Dr. KM Selvan and also suggested that there are vast aspects, which are 

required o be studied before preparation of joint committee report which will 

(ake 3-4 months as it is complex issué. Hence, we must request the Hon'ble 

NGT 10 allow 4-month time to examine the issue and to prepare the report. 

All members of the joint committee give Lheir consent that Hon'ble 

NGT must be requested (0 allow 4-month time to prepare the report. 

It was also decided in the meeting that analysis results of Buddha 

Nollah water/ CETP treated cffluent/ STPs treated waste water samples 

collected in the past will be shared to all members of the joint committee and 

wite visit will be carried out in the first week of February, 2024, 

Meeting ended with vote of thanks o all the participants. 
L)) W 

o 
Envitonmental Engineer 

R.0-3, (Nodal Officer) 

Punjab Pollution Control Board 
%ev
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irector 
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I Aashutosh  Supernntending Department 
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Resources 
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of Soil Science Agriculture 

University, 
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e UAme ygre Iaa 493 
PUNJAB POLLUTION CONTROL BOARD 

Regiomal Office-11 
Savanr Complen- 1 (Dada Motors), 3 Eloor DRoleswal Clowh G oad 1l 

' No 016] . LRebi o com 

Date 12/ /774 L Through email No 

To 

I Dr. KM Selvan 

Addl. Director, Scientist E, 
Ministry of Environment Forest (Central), 
Northern Regional Office, Bays No. 2425, 
Sector-31 A, Chandigarh. 

2. Sh. Jagdish Meena, Scientist D, 
Central Pollution Control Board, 
Regional Directorate, 
BSNL Telephone Exchange, 2 Floor, 
Sector-49, Chandigarh. 

3. Dr. Dhanwinder Singh, 
Head of Department, Department of Soil Science, 
Punjab Agricultural University, Ludhiana 

4. Dr. Rakesh Sharda, 
Principal Scientist, Department of Soil & Water Engineering, 
Punjab Agricultural University, Ludhiana 

5. Sh. Ashutosh Kumar, 

Superintending Engineer, 

Department of Water Resources, Ludhiana. 

6. Sh. Jaswinder Singh, 

Agriculture Officer, 

Department of Agriculture and Farmers Welfare, Ludhiana 

7. Sh. Harvinder Singh, 4"‘ 

Sub- Divisional Soil Conservation Officer, Samrala 

Department of Soil & Water Conservation, Ludhiana. 

Sub: 21d meeting of Joint Committee Constituted in compliance of 

order dated 04.01.2024 passed in O.A. no. 225/2022 titled as 

«Nitin Dhiman & Anr. V/s State of Punjab & Ors.” to be held on 

18.03.2024. 

As per decisions of 15t meeting of the Joint Committee held on 

24.01.2024 at Patiala, the site visit of Buddha Nallah is scheduled on 

IBVO3‘2024 All members of Joint Committec are requested Lo attend the 

-ting at Committec Room, Office of the Chiel Environmental Engineer. 

e | Board, Ludhiana (E-648-B, Back Side CICU Office, je llution Contro 

5::2::,,):‘%;1! Point, Ludhiana) at 11:30 AM on 18.03.2024. 

/302 
Environmental Engineer, 

(Nodal Officer) 
=en 

Endst. No......... 

A copy of above is forwarded to the Worthy Member Sccretary, Punjab 

Pollution Control Board, Head Office, Patiala for information please 

- LI 

Envimnmpms‘ltfinsmggh
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e ygre 39 d93 S LiFE 
PUNJAB POLLUTION CONTROL BOARD | K) sy o AY 

udhiana 
Pl No_0161-25400450 

M- Regional Oftice- 111 Savitri € omplex- 1 (Dadn Motors), 3 Floor, Diolewal ¢ howk, GT Rom, 1, Lpebrodayahoo.com 

No  678-68Y Throuah emai oate 0301/ ) To 

L. Dro K.M. Selvan, 
Addl. Director, Scientist E, 
Ministry of Environment Forest (Central), 
Northern Regional Office, Bays No. 24-25, 
Sector-31 A, Chandigarh. 

2. Sh. Jagdish Meena, Scientist D, 
Central Pollution Control Board, 
Regional Directorate, 
BSNL Telephone Exchange, 2n Floor, 
Sector-49, Chandigarh. 

3. Dr. Dhanwinder Singh, 
Head of Department, Department of Soil Science, 
Punjab Agricul(hra] University, Ludhiana 

4. Dr. Rakesh Sharda, 
Principal Scientist, Department of Soil & Water Engineering, 
Punjab Agricultural University, Ludhiana. 

S. Sh. Ashutosh Kumar, 
Superintending Engineer, 
Department of Water Resources, Ludhiana. 

6. Sh. Jaswinder Singh, 

Agriculture Officer, 

Department of Agriculture and Farmers Welfare, Ludhiana. 

7. Sh. Harvinder Singh, 

Sub- Divisional Soil Conservation Officer, Samrala 

Department of Soil & Water Conservation, Ludhiana. 

Sub: Minutes of 2°¢ meeting of Joint Committee Corxstituted in 

compliance of order dated 04.01.2024 passed in O.A.. no. 

225/2022 titled as “Nitin Dhiman & Anr. V/s State of Punjab & 

Ors.” to be held on 18.03.2024. 

In regard to above, enclosed please .find hergwith minutes of 2w 

meeting of the Joint Committee Constituted in compliance of order dat:d 

04.01.2024 passed by Hon'ble NGT in O.A. No. 225/2022 held on 18.03 z‘m‘ 

at Conference Hall, Punjab Pollution Control Board, Chief Office, Ludhiana of 

the Board for your kind information and further necessary action in the matter, 

please. 

o\ ° 

Environmental Engineer, 

(Nodal Officer)
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Minutes of 2" meeting of Joint Committee Constituted in compliance to 

order dated 04,01,2024 passed by the Hon'ble NGT in O.A. No. 225/2022 

titled as “Nitin Dhiman & Anr. V/s State of Punjab & Ors.” held on 

18.03.2024 at Conference Hall, Punjab Pollution Control Board, Ludhiana. 

The following were present: 

List of participants is attached herewith as Annexure- 

AU the outset Er. Gurmit Singh, Environmental Engincer, Punjab 

Pollution Control Board, welcomed all the members of Joint Committee 

Thereafter, he apprised all committee members about orders dated 

04.01.2024 passed by the Hon'ble NGT in O.A No. 225/2022 titled as Nitin 

Dhiman & Ors. Vs State of Punjab & Ors and mandated of the joint committee 

constituted in compliance to the said orders of the Hon'ble NGT. Operative part 

of the orders passed by the Hon'ble NGT is as under: 

17. In these facts and circumstances of the case, we consider it 

appropriate to Cconstitute a committee comprising of the 

representatives of MOEF&CC, CPCB, PSPCB, and Experts nominated 

by the Principal Secretaries, Science, Technology and Environment 

and Water Resources, Departments of the Government of Punjab to 

carry out study examine the aspects of utilization of treated effluent 

discharged by CETPs and STPS for imrigation and modalities of 

connecting the same to irrigation canals and channels instead of 

rivers. The committee may co-opt any expert, constitute any sub- 

committee, undertake such visits and join/hear affected 

persons/NGOs as considered necessary and shall make its 

recommendations on or before 31.01.2024. The PSPCB shall be lheA,‘ 

nodal agency for coordination and compliance and shall bear all the 

expenses incurred by the Joint Committee in respect of the above 

said study. 

He also apprised that in compliance of the orders dated 

04.01.2024, 1% meeting of the joint committee was held on 24.01.2024. 

wherein after-detailed deliberation of the matter, the joint committee decided as 

under: 

1.An expert from the department of Soil & Water Conservation, Punjab, 

and Agriculture department may also be made member of jont 

/ry\, committee to explore the possibility for utilization of water of Buddha 

Nallah. 
| 

2.Hon'ble NGT be requested to allow 4 months’ time to examine the issuc 

and to prepare the report 

3.Analysis results of Buddha Nallah water/ CETPs treated effluent and 

STPs treated waste water samoles collected in the mast will he shared 10
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all membyeyg of the jomt comnytee and site visit will e carried out in the 
st week of February, 2024 

e her apprised  (at - in compliance 1o orders datcd 
OLO12004, 11y Paniab Pollition: Control Board had submitted reply dated 
OT2020 hetone the Honle NG stating, that i complianee of the order 
dared 0101 2009, 

I 

PPCIY Dy collected sumples from  various  inportant 
ocations ol Buddhg Nallah el requested for ane month ime for preparation 

OESES epont warly espeet to abservations of Amicus Curiae report, analysis 
bt el of the samples collected from Buddha Nallah, Status of industrics 
and CETPS. Iy 1y sid report, there was a further prayer for the grant of 04 MONEAS" e 19 the Joint Committee to file the report. The Hon'ble NGT vide ted 01.02.2024 has directed as under: 
order 

“We are of the view that once the sample analysis report are collected, the process for filing of report by Joint Committee can be 
eXpedited hence we direct that the report in terms of order dated 04.01.2024 be filed at least one week before the next date of hearing”. 

Next date of hearing is 23.04.2024. 
Further, in compliance of the dec sions of the 1st meeting of the Joint committee + the analysis results of samples collected from various 'mportant locations of Buddha Nallah, last 06 month’s analysis results of all 03 CETPs and STPs were shared by Punjab Pollution Control Board with members of joint committee vide email dated 09.02.2024. 
He further apprised that in compliance of the decisions taken during 1st meelng of the joint committee held on 24.01.2024, nominations for member experts from the Department of Soil & Water Conservation, 

Punjab, and Department of Agriculture and Farmers Welfare are received and 
the member experts arc present in this meeting. 

Dr. K.M. Selvan from MoEF suggested that we should identify the 
affected persons and those who are residing near the banks of Buddha Nallah 
to know the impact of Buddha Nallah on their daily life. 

Dr. Sharda from PAU also suggested that before moving further in 
the matter, the source of every specific pollutant is required to be identified 
from Buddha Nallah. He also added that the treated effluent of CETPs and 
STPs can be utilized for foresting instead off irrigation of eatable Crops to avoid 
threat of its effect on human beings; however, the utilization of treated water 
for the foresting should also be carried out after proper study regarding effects 
of effluent on plants, 

Nodal Officer Mr Harvinder Singh Chatha of Soil and Water 
Conservation Department informed that the Department only uses properly 
treated water for irrigation after getting it tested from authorized laboratory 
and finding it fit for irrigation and thereby getting consent from farmers for
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using water i 
B waler by laying undergroun 

Nallah the PIpes-in their fields. 1n case of Buddha water is not free from he 
Per various studies), 1t iy | heavy metals and other contamination (as 

S TS nappropriate for irrigation because untreated 
wastewater decreasey yiel I of ery i of crops and harm 1o soil health over time and not 
acceptable o ey breause alits color oo ns surveyed by Departmental 

officials w past, 1 | Wmeets up all required parnmeters only then it can be used 

for demand based ivigation.. 

\ Er. Gurmit Singh, Environmental Engincer, Punjab Pollution 

Control Board, apprised the members about the geography of Buddha Nallah 

through a digital plan showing various outlets falling into Buddha Nallah as 

well as discharge of 200 cusec canal water from Sirhind Canal. He also 

explained about the nature of the pollutant/ cffluent from each outlet ie 

Dairy waste, Industrial waste, domestic waste water etc. He also added that 

Municipal Corporation Ludhiana had planned to construct 06 Intermediate 

Pumping Stations (IPS) to tap the various outlets falling directly into Buddha 

Nallah and to lift the effluent upto the nearest STPs for treatment. Out of 

these 06 IPS, 05 have already been completed and made operational and only 

01 IPS near Gau Ghat disposal point is pending due to litigation issue of its 

land. 
%& 

Team members discussed the analysis results of samples collected 

from Buddha Nallah and observed that the concentrations of various 

parameters is high and dilution of Buddha Nallah water is required before 

using it for irrigation. 

Er. Ashutosh Kumar, Superintendent Engineer, Department of 

Water Resources informed that the Buddha Nallah falls into river Sutlej at 

village Walipur Kalan of District Ludhiana and afterwards at Harike 

Headwork’s it confluences with River Beas. From Harike Headwork's two 

canals namely Rajasthan Feeder and Sirhind Feeder offtakes and ultimately 

water of Buddha 

released from dams 

Therealter, 

Nallah is used for irrigation after heavy dilution with water 

as per demand of beneficiary States. 

joint committee decided to verify the physical situation 

on site and accordingly, thereafter the joint team visited Buddha Nallah 

starting from Koom Kalan and saw various outlets falling into it. During visit 

g of Buddha Nallah, Dr. K.M. Selvan observed that upstream to outlet of 40 

MLD CETP, mainly dairy waste is discharged into Buddha Nallah and bio 

remediation of Buddha Nallah may be done upstream to 40 MLD CETP outlet 

s0 as to further improve the water quality of Buddha Nallah. He further 

suggested that downstream to Bhamian bridge flow pattern of Buddha Nallah 

is 7ig-zag and velocity of water in Buddha Nallah reduces i this stretch, 

hence, bio-remediation can be done in this stretch. 
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During visit of Buddha Nallah, the joint committee also observed 

that some outlets of domestic waste water of the city still exists there from 

which untreated domestic waste water is discharged into Buddha Nallah 

Also, outlets of all three CETPs and outlets of 01 $TP (225 MLD Jamalpur) fall 

n thickly populated urban arca and outlets of 03 STPs located at Balloke falls 

i semi-urban area which is under rapid urbanization and no agriculture land 

1s available along the banks of Buddha Nallah in these areas. 

At the end of visit and study of the analysis reports of effluent 

samples collected from various important locations of Buddha Nallah and 
looking into present scenario, team arrived at the conclusion that water of 

Buddha Nallah.does not seems to be fit for irrigation purposes till water of all 

outlets falling into Buddha Nallah will be treated. 

Mecting ended with vote of thanks to all the participants. 

il 
Environmentdl Engineer 

R.0-3, (Nodal Officer) 

Punjab Pollution Control Board 

X 
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AnnexureD 
" List of Participants 

'sr. | Name of thy ! ¢ of —— 
‘|"° ! flicer | Designation Department ' Mode of | 1. Dr. KM Se o . | Appearance } Clvan Additional Director | Moy 8CC | Through vC | 

| 2 | B Pamiieet & g ‘ | | (Sl. P“‘ amjeet Singh | Senjor pPCB Physical | pecial Invitee) Environmental 
3 B Y ~ Engineer ) | | BroAashutosh Kumar Superintending ’Departmcnl | Through VC (Member| Engineer |of Water | 

Resources ( | TR PR R R SN, N _ 4. | Sh. Jagdish Meena Scientist D ~CPCB Through VC 
(Member) 

S D Dhanvinder | HOD, Department | Punjab [ Through ve | 
Si of Soil Science Agricul!}irc | 

| ingh (Member) University, | A"v S Ludhiana,flt. I . 6 |Sh. Rakesh Sharda | Principal Scientist | Punjab | Through VC 
Agriculture | 

‘ (Member) University, ‘ 
| Ludhiana | 

7. 'Er.  Gurmit Singh | Environmental PPCB Physical 
| (Member) } Engineer 

| 8. I'Sh Jaswinder Singh | Agriculture Officer | Department | Physical ! | of Agriculture | 
| | and Farmers | 

| | Welfare, | 
| Ludhiana ‘ N - 9. ''Sh. Harvinder Singh, | Sub- Divisional Soil | Department | Physical 

‘ Conservation Officer | of Soil & 
Water 

Conservation, 
| Ludhiana 
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| ‘ )/X,\k & A , 

1 

=Y Punjab Pollution Control Board v 
‘ % - Zonal Laboratory, ' d 

E-648-B, 2nd Floor, Phase-5, Focal Point, Ludhiana, | 
| Surface Water analysis Reports 

t-maitilabppcbldh@gmall.com 

SW 343-351/Surface Water/ Zonal Lab/2023/anuary 
samples collected from various locations of Budha Nallah. 

|1 Laboratory Sample no. 

|2 | Name of Location : 

= 
s o 4 - - - 

AZiA Wmfl.m!ilf%& - ;| 
4. Designation of Officer Authorizing Test: Regional Office-3, Ludhiana. & ¥ 9 e fd 

3. Name of Sample Collecting Officer : Er. Ikmandeep Singh, AEE. 

s 1 Typeofsample: Grab 

"6 | Date & Time of Sample Collection : 19.01.2024 
i 7. Dates Time of Sample Receipt in Lab.: 19.01.2024 

8. Description by Lab As Per Annexure | 
| a) Point of Sample Collection : 

| b) Remarks : 

Analysis Results: As Per Annexure %fi o 

‘%9 '5—|’l A 

Junior Scientific Officer 

Zonal Lab, Ludhiana. 

Dated 23-o|~Jo 2, Ends. No._\ \'\\"\\3_ 
A copy of the above is forwarded to the following for information and net 2 Cessary action please along with datasheet. 

1. The Chief Environmental Engineer, Punjab Pollution Control Board, Ludhiana. 
2. The Senior Environmental Engineer, 

27 The Environmental Engineer, Punjab 
Punja!? Pollution Control Board, Zonal Office-2, Ludhiana. Pollution Control Board, Regional Office-3, Ludhiana. 

~ 

N, 
Scientif |3_3;‘imr 

ZonalTab, Ludhiana. 

2301/ v 
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From Buddha Naltah recelved on 19.01.2024 (sw 34y 453) 

Prnezane - = 
e — 

. 
. " : Coli F.Coli | NO3 | Chioride Sulphate | Fluond, | oo |pn| vss | 105 | #0s | cob | sop | gy | TCO 

mg/l me/t | e/l | me/l | me/l | me/ | Greage (Mpn{‘:w (MP:\()mo mg/t \ mg/\ \ me/t ‘ meh 
T e - VR (SRS A men | ™ el f—— el \ ‘Downstream Khas: Kalan Pully 69 |74| 25 | 18 | 137 | 9 O 460 ) 3.0 | 53 | Oat) | Downsiream Bhaman Pully T leaas) | ae | s | a2 18 | a9 | 20 ol | Downstream Bhamian Pully & Upstream CETP Outlet, 6 |74 a2 | 201 158 39 65 | 20 58 L ox | | backside Bus Depot, TajpurRoad | A £ | - L . “ nm:snsmmvmauwmmum s7{7s| a6 | 13 | 276 | o4 s | 3, 6 | o1 | Jamdlpur s Ml WL ) — ‘Downstream of STP Jamalpur Disposal 51 (76| 76 | 903 | s26 | 80 1a 2 .| Downstream of Chand Cinema Disposal - BOL |7.7| 264 | 994 | 895 | 183 | 3,30,000 152 [ o' | 7. | Downstream od STP Balloke disposal 8oL | 75| 596 [ 1001 | 872 | 577 | 1,60,00, 19 | ¢ | 

|'8.” | Point Source Buddha Naliah at Walipur BDL | 7.6| 376 | 922 | 792 | a% 24,00,000 182 \ a | 
5. | RTQWMS (Real Time Water Quality Monitoring 8oL |7.5| a68 | 993 | ses | s17 92,0000 a1 \ 1 \ Station) Budha Nallah at Jainpur 

Note: 

(sr. Point of Sample Collection Amm.N | Sulphide | Phenol | Phosphate \ Na | x T Fe Zn Mn | TCr. | cu Ni cd Pb No. mg/l mg/! mg/| mg/l mg/l me/l | mg/l | mg/l | me/l | mg/t | mg/t | mg/t | mg/l mg/l 1. | Downstream Khasi Kalan Pully BOL BOL BOL 031 108 | a5 | 068 | BOL | BDL [ BDL | BDL | BOL | BDL BDL\ 2. | Downstream Bhamian Pully BODL BDL BOL 0.54 a3 eaal BOL | 016 | BOL | BOL | BOL | BOL Boq 3. ;.| Dowmstream Ehamian Pully & Upstream CETP Outet, | 5 BOL 8OL 065 5 045\ 8oL | 0.48 | BOL | BOL | B l am\ 80L backside Bus Depot, Tajpur Road 6 | o .48 | 8D oL oL | 
4 m"‘w"’"‘&" OULELS Upstresm Outiet dGSTRY:(¥ 8ot 8DL 8OL o 61 z.sal 8oL | 021 | sou | eou \ BOL ‘ 8oL | sur\ 

1 
5. | Downstream of STP Jamalpur Disposal 11 08 835 183 % | 58 | 033 015 | oL | eot | 021 | ol sou 6. | Downstream of Chand Ginema Disposal 2.0 18 418 3.9 235 | 166 | 12 | 233 | 046 | 013 | soL | 030 | 80 | soL 7. | Downstream of STP Balloke disposal 112 24 | 1287 5.23 204 | 167 | 19 | 22 | 075 | om | sou | 063 | ec | soL 8. | Point Source Buddha Nakah at Walipur 106 32 6.55 541 234 | 168 ‘ 16 \ 0.96 \ 0.44 ‘nu \ 80L \ 011 \ 8 | 8DL 9. | RTQWMS (Real Time Water Quality Monitoring 5% 0 1027 % = l . \ 3 \ . . \ Station) Budha Nallah at Jainpur / 331 | 0z | os \k BOL | 04 | e | E0L 1. BDL means below method detection limit 

%9_'5’1"1"\ 
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BRIEF NOTE ON WATER QUALITY OF BUDDHA NALLA AND RIVER SUTLEJ 
AT UPSTREAM AND DOWNSTREAM OF BUDDHA NALLA 

 
In pursuance to communication received from NRCD regarding water quality of Buddha Nalla 
Drain, CPCB has carried out water quality monitoring of River Sutlej and Buddha Nalla jointly 
with Punjab Pollution Control Board during the month of April 2024. Further, the water quality 
data of River Sutlej U/s and D/s Ludhiana for the year 2023 is attached as Annexure. 
 
Water Quality of Buddha Nalla and River Sutlej at Upstream (u/s) and Downstream (d/s) of 
Buddha Nalla with respect to Physico-chemical and Biological parameters are placed in table 
1 and 2.  
 

Table 1: Analytical results of Buddha Nalla 
 

 
Table 2: Analytical Results of River Sutlej 

 

 
 
 

Sr. no. 
Monitoring 
Locations 

Sampling 
Date 

Parameters 
pH BOD 

(mg/
L) 

COD 
(mg/L) 

TSS 
(mg/L) 

Chloride 
(mg/L) 

Fecal 
Coliform 

(MPN/100 
ml) 

General Effluent Discharge 
Standards as per Schedule-VI of 
E (P) Rules, 1986 

5.5-9.0 30 250 100 - - 

1 Buddha 
Nalla 

02.04.2024 7.2 161 456 328 - 49 x 105 

2 Buddha 
Nalla 

29.09.2022 6.7 77 322 322 272 - 

Sr. 
No. 

Monitoring 
Location 

Sampling Date
Parameters 

DO 
(mg/L) 

pH 
BOD 

(mg/L) 
Fecal Coliform 
(MPN/100 ml) 

Primary Water Quality Criteria for 
Outdoor Bathing > 5 mg/L 6.5-8.5 <3 mg/L 

< 2500 MPN/ 
100mL 

1 River Sutlej U/s  
Buddha Nalla 

02.04.2024 8.9 8.1 1.7 200 

2 River Sutlej D/s  
Buddha Nalla   

02.04.2024 4.7 7.6 8 13 x 105 

3 River Sutlej U/s 
Buddha Nalla 

29.09.2022 6.8 7.9 1.9 33 x 102 

4 River Sutlej D/s  
Buddha Nalla 

29.09.2022 5.5 7.8 3 230 
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Close examination of Water quality data reveals following observations: 
 

1. The water quality data of Buddha Nalla were compared with the General Effluent 
Discharge Standards as per Schedule-VI of E (P) Rules, 1986. The analytical reveals 
that the water quality was found non- complying w.r.t. BOD, COD and TSS. 
 

2. The analysis results of River Sutlej U/s and D/s of Buddha Nalla were compared with 
the Primary Water Quality Criteria for Outdoor Bathing and it was observed that River 
Sutlej D/s of Buddha Nalla was found non-complying w.r.t. the criteria. 
 

3. Comparative analysis of water quality of Buddha Nalla and river Sutlej at d/s of Buddha 
Nalla for the year 2022 and 2024 reveals that concentration of BOD, COD and TSS 
increased from the year 2022 to 2024.  
 

 
*************************** 
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Mailbox of jagdish_cpcb

1 attachment(s) - Directions_of_CETPs_under_section_5_of_E_P__Act.pdf (4.64MB)

Subject: Direction under Section 18(1)(b) of the Water (Prevention and
Control of Pollution) Act, 1974 regarding non-compliance status of 04
CETPs namely A. 40 MLD CETP- near Central Jail, Tajpur Road (Focal
Point Module), Ludhiana, Punjab, B. 50 MLD CETP Tajpur-Rahon Road
Cluster, Ludhiana, near Central Jail, Tajpur Road, Ludhiana, Punjab,C. 15
MLD CETP- Bahadurke Road, Ludhiana, Punjab and D. 500 KLD CETP,
Plot No. D-260-261, Phase -VIII, Focal Point,Ludhiana, Punjab.
From: Jagdish Meena<jagdish_cpcb@rediffmail.com> on Fri, 08 Nov 2024 11:14:06

To: "msppcb"<msppcb@punjab.gov.in>

Respected sir,
 Kindly refer to CPCB Head Office letter no. CPCB/IPC-VII /CETP-Ludhiana/3471, dated 12.08.2024 (copy
enclosed) vide which  issued  directions under Section 18(1)(b) of the Water (Prevention and Control of
Pollution) Act, 1974 regarding non-compliance status of 04 CETPs namely A. 40 MLD CETP- near Central
Jail, Tajpur Road (Focal Point Module), Ludhiana, Punjab, B. 50 MLD CETP  Tajpur- Rahon Road Cluster,
Ludhiana, near Central Jail, Tajpur Road, Ludhiana, Punjab, C. 15 MLD CETP- Bahadurke Road, Ludhiana,
Punjab and D. 500 KLD CETP, Plot No. D-260-261, Phase -VIII, Focal Point, Ludhiana, Punjab.

In this regard, it is requested to kindly submit the action taken report of above directions to CPCB, H.O Delhi under
intimation to this office at the earliest.

With Regards

Jagdish Prasad Meena
Senior Environmental Engineer (Scientist-D)
Central Pollution Control Board
Regional Directorate, Chandigarh
Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

11/11/24, 6:45 PM Welcome to Rediffmail: Inbox

https://f6mail.rediff.com/ajaxprism/readmail?printable=1&block_images=1&file_name=1731044646.S.6577539.RU.sfs44,sfs44,943,807.19134.f4… 1/154
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